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Motion regarding Report of Select Committee on Insolvency and Bankruptcy 
Code (Amendment) Bill, 2025- extension of time

 

 SHRIMATI  DAGGUBATI  PURANDESWARI (RAJAHMUNDRY): Madam,  with  your
permission, I wish to move the following motion:

?That this House do extend time for the presentation of the Report of the Select
Committee on the Insolvency & Bankruptcy Code (Amendment) Bill, 2025 up to the
last day of the Winter Session, 2025.?

   माननीय सभापति :    प्रश्न यह है :

?    कि यह सभा ?      दिवाला और शोधन अक्षमता संहिता (संशोधन) विधेयक, 2025     संबंधी प्रवर समिति के प्रतिवेदन
        को प्रस्तुत करने के लिए समय को शीतकालीन सत्र, 2025       के अंतिम दिवस तक बढ़ाती है ।?

  प्रस्ताव स्वीकृत हुआ ।
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